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OA 564/2003

Present: Shri K.B.S.Rajan, counsel for appiicant.
Shri ™.M.Sudan, counsel for respondents.

iearned counsei for the appiicant 1in the
aforesaid MA has pointed that the ‘matter has been

<

referred to the Union Pubiic Service Commission and the

d be able to take next step in compiiance of the

D

direction of this Tribunal and the High Court.

.Aggarwai )
Chairman




